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OA 404 /89 

Date: 15791 

Neither the applicant nor 
his advocate are present. 

Mr. J.G. Sawant, Advocate 
for theRespondents; 

Mr. Sawant prays to 
grant time for filing proof of 
service in the matters 

Adjourned to 2$3,91 for 
filing proof of service,,,,,// 
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Date: 20,9.91 

- 	 Neither the appliant 
nor his advocate are present. 

Mr. J.G. Sawat, adocate- - 

	

- 	 for the resoondents, 

Respondents have not 1 

filed xgp.oty proof of. service: 
- 	 of reply on the ap1tcant 

Place this mattr before 

	

- - 

	 the Tribunal •foxorders on 
10.00.91., 
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Per Triunea1 	Datedi3 '2i 
is Division bench is not 

unctionthg during 20.1.92 to 

24.1.92 at NagpurThe matter 

adjourned to 
for,)teJ4_at 'agpur. 	
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